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Hindi, Kannada, Kashmiri, Malaya-
lam, Marathi, Orya, Punjabi, Sans-
krit, Sind hi. Tamil, Telugu and 
Urdu. The object of my Bill is to 
include Nepali in the Eighth Sche-
dule. 

Nepali belongs to the Indian langu-
ages. And Nepali script is definitely 
Indian, as there is no difference bet-
ween the Nagari script used for mod-
ern Hindi and the script used for 
modern Nepali. The Bengali and 
Nepali languages have a very close 
affinity. There are two to three cro-
res of Nepali-speaking people in 
India. And there should be an oppor-
tunity to develop their language and 
culture within the framework of the 
Constitution. The actual figure might 
be much higher, as Nepali is one of 
the dominant languages of the lower 
Himalayan and sub-Himalayan re-
gions. As a matter of fact, Nepali IS 
a kind of lingua franca used widely 
throughout the Himalayan area. 

It is, therefore, in the fitness of 
things that this language be added to 
the Eighth Schedule of the Constitu-
tion. 

Sir, this is the object of my Bill. 
Now the Article 351 of our Constl-
tution enjoins upon the inclusion of 
the national languages in the' EIghth 
Schedule. Nepali is one language 
which can enrich Hindi. Nepali can 
contribute to a very large extent to 
the evolution and enrichment of Hindi 
in our country. 

As you know, there have been 
many reports on this subject. I only 
want to quote Mr. Suniti Chatterjee, 
n National Professor He said, "Other 
Indian languages are to be added in 
(Eighth) Schedule, following the 
wishes of the speakers and their im-
portance e.g. Sindhi and Nepali." 
Sindhi has been accepted as the lan-
guage of the Eighth Schedule in 1967. 
Now I do not know what are the rea-
SOns for the non-inclusion of Nepali in 
the Eighth Schedule of the Constitu-
tion of our country under Article 251 
of the Constitution. 

MR. DEPUTY-SPEAKER: You can 
continue it in the next session. Let 
Us start half-an-hour discussion on 
Shipyard at Haldia. Shri Jyotirmoy 
Bosu. 

-
18.04 hrs. 

HJ\LF-AN-HOUR DISCUSSION 

SHIPYARD AT HALDIA 

SHRI JYOTIRMOY BOSU (Dia-
mond I-Iarbour): This is a very serious 
matter. In that it is a clear and 
glarIng instance as to how the Cent-
ral Government has deliberately sabo-
taged the important project for Eas-
tern India which was so very lmpor-
tant and necessary for the unemploy-
ed youths, growth of Our industry 
and economy. Mr. Sharma in reply 
to the question has stated that a tech-
no-economic working group on the 
Haldla Shlpyard was set up by the 
government to evaluate both the tech-
nical and economic consideration. The 
SI te proposed by the various State 
Governments into the Haldia was bas-
ed on the report of the technical wor-
king group_ The consultants were 
commIssioned for preparation of the 
prelIminary report etc. etc. I will 
prove here with documentary evi-
dence that excepting the efforts to 
sa~tage this Haldia Shipyard Project 
the Government of India has done 
nothing; and Mr. Sharma, whom I 
cannot hold responsible for this be .. 
cause he was not a Minister at that 
time, has got the onerous task on his 
shoulders to tell the House a story. 
Now what axe the conditions? If you 
kindly read page 496 of the uncor" 
rected debate you will find extremely 
poor soil condition which would re-
sult in difficult civil engineering work, 
heavy rainfall, etc. 

N ow I will show you from the 
Baveja Committee Report what is the 
position. What is stated here is total" 
ly baseless and fabricated. On page 
37 of the Report, it is stated: 

"Haldia was chosen as the most 
satisfactory location tor sitting of 
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the satellite port because Of the 
availability of requisite depth and 
minimum dredging." 

FOr a port, a dockyal"Q, it is the most 
important criterion. They have talk-
ed about heavy rainfall. I have got 
a 'COpy of the meteorological ~art
ment report on annual' rainfall. The 
annual rainfall in IGaItgetic Welt 
Bengal is 1310.5 mm, for Orissa it is 
1233 mm,. for Gujarat, 113~ mm for 
Saurashtra and Kutch 1477.9 mm, for 
Konkan 2816.6 mm, Coastal Karnata-
ka 2971.6 mm and So on. What is 
ment by heavy rainfall, I am yet to 
learn from the hon. Minister. He 
is a literate person, I take it. There-
fore the heavy rainfall, what has been 
written by the bureaucrats or by 
hired saboteurs is nothing but a con-
rotion, and unmixed untruth; it is a 
lie. 

I should come to another part of 
the report. On page 4969 there are 
stated the reasons for not providing 
a site near Haldia for setting up a 
shipyard given by the consultants, 
A B. Spelador of U.K. and 1\ firnl 
in Yugoslavia. I should like to know 
from when the Government has start-
ed putting more reliance on private 
foreign companies who could b~ pur-
chased to do a thing for a considera-
tion; they will write any report and 
give any opinion and bypass and 
ignore and cold-storage the report 
drafted by the Government commit-
tee headed by senior-most persons in 
the field. 

I will come to the report. This is 
the introduction to Baveja Commit-
tee report, which I shall be layil1g on 
the Table of the House with your per-
mi_ion, by Government of India, 
Ministrv of Shipping. a most high 
powered committee. It was dated 
2-7-1971. Under what conditions" In 
the context of the necessity of some 
urgent measures fot' industrial deve-
lopment in West Bengal a su,gp~tlon 
for lettill~ up a shipyard in public 
sector Itt Haldia has been made. The 

proj eet would serve as an importa.nt 
focal point around which further in-
dustrial growth of this area could be 
planned to a considerable exteq.l This 
may also provide considerable work~ 
load to the engineering industry apart 
from providing some relief to the 
acute unemployment problem in Welt 
Bengal. With the above objet't in 
view it has been decided to consti1ute 
a working r.roup to study in depth the 
question of setting up a shipyard at 
Haldia. The terms of reference to 
the working group were as follAwl: 
projections for demand of ships al'\cI 
the types likely to he in demand · 
availability of existin. shipbuUcijng 
capacity and its adequacy for meeting 
the demand, necessity for additional 
shipyard, location, probable rang\! of 
construction to be undertaken, faci-
lities required and available there-
for, recommendation as to feasibiHty, 
broad financial implications. This is 
what the report says. 

The working group comprised of 
representatives of the ministries of 
shipping and transport, finance, cOln-
merce, industrial development, plan-
ning commission, Government of West 
Bengal, three public sectors shipYGrds, 
namely Hindustant Shipyard Ltd., , 
Cochin ,Shipyard Limited, Garden 
Reach Workshop Limited, Calcutta 
Port Commissioner, Central Inland 
Water Transport Corporation. By 
sabotaging this they have damned 
their own people who are proficient in 
their own sphere. They imported 
tickey-push consultants trom Lond'On 
whom they could buy and writE' a 
Report to their advantage for a few 
thousand pounds. They completely 
brushed it aside. Is it not an insult 
to these officers a 1801 

1 have given details. 

Shri G. C. Baveja, Joint Seeretary, 
Shi!lpi~ and Transport. 

Shri S. K. Sehgal, Joint SecretaJ7, 
Ministry of Industrial Development. 
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Shri T. K. Sarangan, Director,. 

Transport, Ministry of Com.merce, 
Joint Secretary, Ministry of Finance. 

Deputy Finance Officer, ,Miniatry of 
Finance, Deptt. of Expenditure. 

J oint Director, Transport, Planning 
Commission. 

Shri P. C. Mittra, Deputy Chair-
man, Calcutta Port Trust etc. 

The best available persons, 12 of 
them were brought but they could not 
be trusted because the Report did tot 
suit the then masters in Delhi. I 
cannot tell. But one day I may be 
able to tell you what was the consi-
deration who were after it. I am at 
it. I will take a little time, but I 
shall be 8 _Ie to bring skeleton for the 
House. The Committee stated: 

A t this stage the composition of the 
Sub-Group was intended to include 
Shri S. Kasthuri, Chief Project Offi-
cer, Cochin Shipyard, S., Shri M. G. 
Kutty, T. R. Sheshadri of Hindustan 
Shipyard Limited. The sub-Group 
was headed by Shri M. K. Biswas 
who was 8t'3sisted by in his work by 
IDr. S. K. Bhattacharya, Director 
Institute of Port Managellleni 
and Chief Hydraulic Engineer 
He has gone to Indonesia on loan 
on United Nations assignment. About 
the Indian Institute of Foreign Trade, 
on project study making a quantita-
tive commoditywise, portwiae and 
countrywise projection of Indias 
Overseas Trade till 1979 since this 
project could be commissioned only 
in October 1972 the study was not ex-
pected to be completed in time. The 
ur,ency was so very great. The group 
could in the meantime proceed on the 
basis of evaluation already made by 
the Ministry of Shipping and Trans .. 
port and in Planning Commission and 
shipping tonnage needs of the Fifth 
Plan. How urgent was the project? 
How much need was there for the 
project" Yet the unseen han! of the 

.. ,hosts came. They came and sabotag-
ed It and these officers were insulted 
for a good job that they had done. 

Shipping and Ship-building industry 
in India accordlDl to them. suffered 
serious set back primarily due to 
ne,lect of the Government and second-
ly due to the countryts inability to 
keep pace with the advances in mari-
time technololY. 

Indian tonnage amounts for onI, 1 
per cent of the total world tonnale as 
it was in 19'1S. 18th in the rank of 
the ship-building nations in the world. 
Inspite of that this was sRbotaged and 
the Government has the responsibility. 
!tIr. Sharma has the responsibility to 
tell us who had done it and why was 
it done? 

It was said, at persent there are 
only three shipyards in the country. 
The ftrst being under the Ministry 
of Shipping and Transport, the re-
maining two under the Ministry of 
Defence. They are made to build 
certain particular type of vessels. Re-
cently the Shipyard completed a dock 
which shall alleviate the necessity for 
ship built by them to be sent to Cal-
cutta for free delivery dry docking 
and inspection and has enabled the 
shipyard to undertake dry docking 
and large scale repair of the market 
ships. They have dealt with it elabo ... 
rately. 

18.14 hra. 

[MR. SPEAKER in the Chair] 

The Study Group under Chapter III 
has brought out the position that dur-
ing the Fifth plan Period acquisition 
of ship tonnage will have to be of the 
order of 2.25 million GRT comprising 
Tankers, Bulk carriers, Tramps ves-
sels, Container vessels, Liner vessels, 
cargo, etc., account for 5 lakh GRT 
comprising as follows: 

This should mean a total gap of 
17.5 lakhs GRP in the Fifth Plan which 
has to be met through purchase of 
overseas shipyards. Inspite of that 
they did not proceed to build vessels. 

Beyond the Fifth Plan Period, 
against the annual demand of 8 to 10 
1akhs GRT the annual capacity avan-
able of the four shIpyards based on 
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aanctioned prop-amme tor develop-
ment is only 2 lakh GRT. Thus de-
mand will exceed supply by 8 to 
9 lakh tonnes per annum. Even on 
the basis of exploiting the fullest ex-
pansion potential available in the 
shipyards, the annual capacity works 
out to only 4.75 lakh GRT. This 
leaves a gap of 3.25 to 6.25 lakh GRT 
per annum. The Group, therefore, re-
commends that the new ship-huilding 
capacity should be planned so as to 
cover this gap fully. 

They have said in clear language 
that it was not that they should con-
fine themselves to one shipyard. They 
have said that the country could easi-
ly take even two new shipyards, ·but 
the whole thing was totally ignored. 
We are not pleading for Haldia alone. 
Paradip, which is an equally suitable 
place, shQuld also have a shipyard. 

On page 29 they have gone into the 
fullest details like "Basic Norms for 
Location Siting ... " etc. On page 30, 
they have demolished what Mr. 
Sharma had said clearly in his reply 
to different questions here. On page 
30, para 7.4, they say: 

"The following considerations 
will govern the selection ot a site:-

(a) Availahility of large open 
land adjoining waterfront at a rea-
sonable elevation above the high ... 
est tide. 

(b) Sufficiently firm soil condi-
tions to minimise the cost of foun-
dations, columns and structures 
which will have to withstand 
heavy loads etc." 

So,. they have said, "sufficiently firm 
soil conditions." Those who have told 
you, Mr. Sharma, have told a lie 
and nothing but a lie. I would not 
go into the details. But they have 
said in clear language that Haldia was 
the best available site for a shipyard 
and it was a priority project, okayed 
and cleared by a government machi-
nery. 

They have said in conclusion on 
pages 32 and 33 as follows: 

"The Workin, 9roup has consI-
dered carefully whether Haldia 0: 
its vicinity is suited from the tech-
nical and economic angles for the 
location of a shipyard. The answer 
is in the affirmative for the follow-
ing reasons:-

(i) It is within reasonable dis-
tance from practically all the 
steel mills so far built. These in-
clude TISeO, lISCO, Durgapur, 
Rourkela and Bhilai. Thus, the 
basic raw material, namelY1 ship-
building quality steel will have to 
travel minimum distances to reach 
the shipya rd. 

(ii) Calcutta and its hinterland 
right up to Jamshedpur and 
Ranchi constitute an area in which 
engineerin~ industry, heavy, me-
dium and light, is fully establish-
ed. 

(iii) Haldia port, as a sate~lite 
deep-water port of Calcutta, 
having been developed as a ma-
jor outlet for the export trade 
emanating from the eastern re-
gion, the requisite transport 
network has had to be developed 
fully. 

(iv) With its long tradition of 
fully developed engineering in-
dustries, heavy, medium and 
light, skilled labour in such 
trades as steel fabrication, wel-
ding, rigging, erection, joinery 
work etc, is available in the im-
mediate hinterland; enqually the 
requisite managerial skills are 
also available. 

(v) The Government of West 
Bengal has assured that electric 
power and fresh "Tater needs .f 
any shipyard will be fully met 
even as it has been done for the 
port project. 

(vi) Haldia will be a terminal 
port. The ships calling at this 
port will include ore carriers, col-
liers, bulk carriers, bringing 
raw materials ... " etc. 

While recognising exactive features, 
they haVe pointed out certain figures. 



427 MARCH 28, 1980 Batdia (I1As Dia.) 

but they have themselves dismantled 
it Mr. Sharma, you are talking about 
Appledore & Co., a tickey-push com-; 
pany, in London. I know these mush-
room companies. They were heavily 
relying on a sa.hab company. 

On page 34 it says: 

"In this connection, the Working 
Group took note of the fact that the 
U.K. Shipyard Mission had examin-
ed Daimond' Harbour and Geonkhali 
sites in 1858. The U.K. Mission had 
rejected Diamond Harbour as un-
suitable but had placed Geonkhali 
as No. 5 in five sites deemed worthy 
of fUrther consideration by Govern-
ment." 

About Haldia, it had nothing against. 
Then it says: 

"The requisite infra-structure 
facilities have been developed. Con-
siderable river training works have 
been done during the last 15 years." 

Therefore, there is a full proof case 
for Haldia to become a shipyard. 

On page 47, in Conclusions (para 
1) they said: 

"By world stan_ards, the growth 
of Indian Shipping during the last 
quarter century cannot be descnbed 
as large when compared with the 
growth of tonnage in other N ationa} 
fleets. Among many factors which 
have restricted the growth of ship-
ping, the most important one has 
been the woefully small capacity of 
the indigenous shipbuilding indus-
try." 

On page 50, para 123, it was point-
ted out: 

"From the conclusions set forth 
above, it will be clear that the 
working Group has done its best 
to consider, precisely and specifi-
cally the issues arising from the 
terms of reference assigned to it. 
In the light of these conclusions, the 
Group recommends that: 

( 1) there is a clear caSe for the 
establishment of at least one ad-
ditional shipyard and even two 

more shipyards during the Fift ~ 
Plan ... " 

On page 85 they concluded that Baldi. 
qualifies itself as a very suitable loca-
tion for such a shipyard and may be 
selected tor the purpose. 

I would like to ask from my friend, 
Sharmaji-kindly take the HOule into 
confidence once and tell us-who had 
suppressed this report. Why was it not 
immpdiately given effect to? Why the 
'vork was not started? If you read 
the preface and the terms of reference, 
ur~ency is very much there. Who 
invi ted the U. K. Consultants, for 
1A'hat commission and how much slush 
money went out of it? I would re-
quest you, I would besearch you to 
give an assurance to this House and 
to the whole of Eastern India that the 
Baveja Committee recommendations 
'\.\ III be implemented and we shall be 
n10st grateful to you. 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI A. P. 
SHARMA): When my friend, Mr. 
J yotirmoy Bosu, raised the discussion 
I thought that the discussion was about 
the uort at Haldia. But all through 
in the discussion that he has before 
this House, he has only discussed the 
FJaveja Committee report. That is the 
only thing he has done. Perhaps, be 
has forgetten that the discussi6n is 
not about the Baveja Committee re-
r )1 t. 

Sir thi" Committee was set up, 
no doubt, at the instance of the West 
Bengal Government and the Ministry 
C'f Industrial Development. A work .. 
Ing Groun under the chairmanship of 
Shri G. C Baveja, the then Joint 
Secretary ;n the Ministary of Ship-
ing, was set up in July, 1971 to study 
the question of setting up a shipyard 
at Haldia. This was the question be-
f<,re the Baveja Committee when it 
\vas set up. That Committee examin..f 
ed the position of other places neat 
Haldia also and submitted its report. 
WhiJe the Baveja Committee submitted 
the Report to the Government of 
India, in the meanWhile, the Gov .. 



429 
1ft 

CHAITRA 8, 190a (SAKA) tJ.aldia (HAS Dis.) 430 

ttnment received requ_ts from seve-
ral other maritime States, and that Is how another Committee was set up 
to c~')nsider the requests of the mari-
time Statt'J. 

SHRI JYOTIRMOY BOSU: On 
what date? 

SHRI A. P. SHARMA: I will give 
you 011 the facts. Please have pati-
ence. So. Techno-economic Wor-
king Group was set up in Mav, 1973, 
headed by Brigadier Narula, the then 
Deve]opmer.t Advisor in the Ministry, 
t.o examine the various sites, inclu-
ding Haldia. So, first of all, the 
Baveja Committee examined only HaI-
dia. The Working Group under Brig. 
NaruJa was set up in 1973, after the 
Baveja Committ~e RePort was sub-
mitted That Report was received in 
Decenlber. 1973. Thereafter, three for-
ei~n consultants were appointed to 
prepare the project report. Shri Jyo-
tirmoy Bo~u asked as to whose idea 
it ,vas to engage these for,eign consul-
tants. I think Shri Jyotirmoy Bosu 
can tell many things which he knows 
better than me. But I can only say 
th3t these consultants ... 

SHRI JYOTIRMOY 
appoillted Aopledore? 

BOSU: Who 

SHRI A. P. SHARMA: Why are you 
worried only about Appledore? There 
were three consultants. 

SHRI JYOTIRMOY BOSU: Because 
in YOur reply you have referred only 
to two parties. 

SHit! A. P. SHARMA: The foreign 
conslutants came to the conclusion 
that there 'were certain other places, 
other than Haldia, whiCh were more 
suitable for setting up shipyards. 

SHRI JYOTIRMOY BOSU: What 
was ttle fee paid to Appled.ore? 

SHRI A. P. SHARMA: Will you 
"')leao:e listen, if you want me to give 
a reDly? .\t the same time, I will 
~o tell you something which you 
may Dot like. The report of the 
;orelgn consultants was evaluated by 
3. ,groUp get up by ihis Ministry in 
May. 1975, which referred to Hajira 

~. 

in the West Coast and Paradip in ~ 
East Coast. Sllri Jyotirmoy Sotu w_ 
talkh~g about sabotage of Baldia. be-
cause it is on the eastern reliOD. 
Later on, he corrected himself, I 
could see, because he mentioned 
about Paradip also ." (Inte~iOM) 
At this point ot time I want to sP,. 
that I am new to this MioiJtry. 
So, I do not know who .allo-
taged it and for what PUJ1)O&!. This 
could be mentioned by Shri Jyotir .... 
moy Bosu h1maelf better. So far as 
I am concerned, I am placing the 
facts before the House. 

The Evaluation Group concluded 
that the East Coast would be a more 
suitable location for setting up the 
two types of shipyard contemplated 
at that time. The Evaluation Group 
considered the following as the de-
merits of Haldia. Do you want to 
know the demerits? I do not want 
to nlention them, but there were cer-
tain demerits. The ather day when 
I talKed about the latest report, I 
was referrlng to this report, and I 
quoted four reasons before this House. 

SHRI JYOTIRMOY BOSU: I have 
got the figures. 

SHRI A. P. SHARMA: I have also 
got the figure of rainfall and, for the 
satisfaction of Shri Bosu. I mav quote 
them ... (Interruptions) Please liaten 

';'0 me. Tlus book is not soing to help 
you. J will give you the figures. The 
relevant figures are: 

Paradip 1,400, Hajira 1,200 and 
Haldia 2,200 
SHRI JYOTIRMOY BOSU: For 

which year? 
SHR! A. P. SHMARMA: This is not 

a debating society. 
SHRI JYOTIRMO;V BOSU: But 

which year? 

(I ntea-ruptions) 

SHRI A. P. SHARMA: Sir, I would 
request Mr. B08U to listea to me as 
I have listened to him. Therefore, 
so far as the Government is .concern-
ed" at this point of time I can ten y.ou 
that nobodv is interested in sabotag-
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Ing anything. We have to 10 by cer-
tain technical reports and according 
to the repOtts, as I said earlier in this 
House, Paradip has been considered 
to be the most suitable site and next 
is Balira. The investment decision in 
this respect will be taken depending 
on the financial constraints and other 
priorities. That is the present posi-
tion so far as Haldia and other places 
are concerned. Therefore, my friend, 
Mr. Jyotirmoy Bosu will find that 
apart from the Baweja Committee Re-
port, there are other Reports and I 
have said very clearly while answer-
ing tne question the other day that 
whereas I am talking about the latest 
report, Mr. Jyotirmoy Bosu is talking 
about a report submitted in 1973. He 
is never up-to-date. He is always 
behind. (Interruptions). He always 
repeats the old theory. (Interrup-
tions) • 

Sir, it is not a question of West 
Bengal, it is a question of India ... 
(Interruptic1ns) . Mr. Jyotirmoy Bosu 
is never up-to-date He is always be-
hind time in every respect. He always 
repeats the old theory. That is why 
he is talking about sabotage. (Inter-
Tuptions) • 

Now, for my frIends, Mr Somnath 
Chatterjee and Mr. Jyotirmoy Bosu 
and rest vf the other hone Members 
who are interested in this problem I 
would like to say that Mr. Jyotirmo~ 
Bosu is, like the other day, a little bit 
confused between a shipyard and a 
ship repairing yard. So far as the 
ship repairing yard is concerned, I 
would like to say that a detailed pro-
ject report has been prepared by 
M!s. Garden Reach Shipbuilders and 
Engineers, a public sector undertaking 
of the Ministry of Defence. The pro-
j ect will take about 3 years for com-
pletion. The proposal is under the 
active consideration of the Govern-
ment. Thi:.; is the exact positiOn so 
far as Haldia is concerned. 

(Interruptions ) 

~"(T$f1'qr( "Tm (qe;rr) : ~ 
;ft 1 (11:1""''1) lli II fa if) I ( ~, ~ ~ 

(. 

'f)T I 'A'f\T 'Iii (I '4 qy, t 'l"I'f'r ~ 
~ ~ j iflftfifi" qu GfI ... ". U • 
~ t I ( 1'1:1"'"" ) 
~F(,"«4' it 4T 'rr{lm if nfq41i ~ r..if~1 
f~G11ltlt,,~~ .. m ~ 
~'fT'f rn: i{ff i{T \RI'm t, ~ m ~ 
\j;f .(1,~1· ~ farifi,ij ~ ~ mr ~ ~ 
~~~ I ~Gfl"''''' ~~fitr~ 
~) ilifl felf; ~ (Chi ( ~, ~Cf;' ~T "(i!fil ( it 
~ ~m CJZif Cfi1!fr ~, ~ ~ \ft \JII 'i" I 
~ ~ fill" ~l ifi~fe4't' ~ ~~ 
f~~~, 6-lIT'\ rn if fff)d"f' ~ .:;i 
CJlVlT q-~ ~ fetid"" q.m ~ ~ ,,'Ii 
CJlVlT ~ ? ttm m atrr if1f~lf ~ ~ 
~R ~ ~ q-ij' GflT t« ~ ij- !fjqql., 
m ClfT ~) qfu-cr;n: ClflIT '-IT? 
~~ ~~ if1\" q,<,~)q ~ ~ 
fltrqlfJ! 2fiT f~'tfUI fCfi7.lT ~, m ~
Cf;f;r ~ft Cfifo~l1t t 'TR: ~ ~ ~ 
cp.rT~~~~& 7 iFrT~~it 
CfllT Glift;ifTl1.JT ~ ifT~ ij (ifi I ( ~ Glift;;rr{lff 
tf{ ~ tWr CfrT ~cr it ~T ~T ~ ? 

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): Calcutta and Hal 
dia ports are near each other. The 
IrrigatIon MInister assured Us in this 
House that he was interested in sup-
plying 40.000 cusecs of water in the 

",t lean period for the betterment of the 
Calcutta and Haldia ports. 

MR. SPEAKER: Where does that 
crop in? ' 

SHRI KRISHNA CHANDRA HAL-
DER: It is related. 

The hone Minister has admitted tha· 
the Baweja Committee was set up. 
Shri Jyotirmoy Basu has mentioned 
that the Government suppressed theit 
report and set up another committee. 
I want to know Why that report W~S 
not published why it was SUpprelSed. 
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We h\ve eome to know somethinl of 
the recommendations of that commit-
tee from Shri Jyotirmoy Bosu. I 
would like to let full details of the 
recommendations from the Govern-
ment. 

I agree that for a large country 
like India We require not only three, 
but even six shipbuilding yards. So, 
both Paradip and Haldia can be set 
up. Though both are in th~ eastern 
region, they are part of India, and we 
are thinking not only _of the eastern 
region but the whole of India. We 
also know the dift'erence between a 
ship repairing y~rd_ and a shipbuild-
ing yard. So, may I know from the 
hon. Minister whether he will do 
aome re-thinking and set up a ship-
building yard in Haldia, _ a~d if so 
when' 

SHRI SOMNATH CHATTERJEE 
(Jadavpur): The hon. Minister has 
been good enough to refer to differ-. 
ent reports. I do not think that, 
there is a virtue necessarily in the 
subsequent report. Two reports 
differ from each other. May I know 
frOm the Minister whether the Gov-
ernment will look into the matter 
onCe again and find out or apply its 
own mind, instead 0'£ going by the 
foreign reports only, as to whkh one 
is more acceptable in viev{ of the 
very strong demand for setting up a ~ 
ship-yard at Haldia, which was ap-
proved by the Technical Committee 
and secondly, even if the ship-yard, 
is at the moment not granted and .i'1 
they take time to come to a decision, 
will the Minister take into considera-
tion that for the ship repairin ~ yard, 
about which he has made a reference, 
land has already been ear-marked by" 
the State Government within the 
basin of Haldia dock system: it will 
have very important result from the 
national point of 'view if an imme-
diate decision is taken for setting up 
a ship repairinl yard, without givin} 

, up our claim for a shipyard. A study 
group set up by the Ministry had 

recommended the proposal to let uP 
a ship repairin, yard at Halala· 
Garden Reach Ship Bullders an' 
Engineers Ltd. are 011. o.f our 
pioneering concerns i!l ~his fleld _d 
we are proud of it. They assiped 
the task, of preparing a Project Re-
port to Engineer. (India) Limited 
and the Report has been received and 
we believe that they are in favour of 
setting up a ship bullding yard. In 
view Of the fact that all ... iltaDee 
has been promised a~d assured by 
the State Government, will the Cen-
tral Government take a dicision a8 
early as possible So that the work is 
com.menced? 

SHRI NmEN GHOSH (Dum Dum): 
I would put certain questions to my 
gOOd friend, the hon. Minister, Shri 
Sharma. Did or did not the oriamal' 
blue print for Haldia include a ~hlp
yard project also? What was the 
first advice given by the British and 
Yugoslav consultants on it? That too 
has been suppressed. It has nol 
been published and put before the 
public. 

Then comes the Baveja Committee 
Report. Is it not t~e that certain 
preSSUre lobbies, I do not want to 
!lame them, had some influence upon 
the Government of India 80 that they 
thought of appointing another Com-
mittee in order to reverse the Baveja 
Committee Report and get a report 
suitable to their ideas? It is not only 
a case of sabotage, but a case of 
conspiracy also against the entire 
Eastern India, comprisin& of 20 crores 
of people, becaUse it serves the entire 
Eastern India. Is it not a tact that 
the ship bUilding yard, to which 
the hon. Minister referred, was 
agreed to by the previous Govern-
ment and according to that'" Project 
Report, the project, including an off-
Shore platform for manufacturing 
oil rigs, was sanctioned and now 
when he says that it is under the 
active consideration of the Govern-
ment, is he not reveraing the declalon 
of the previous Government! 
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So far as my hone friend, Mr. 
Halder is concerned, he brought in an 
accusation that there was suppres-
sion of the Baweja Committee Re-
port. I1 the Baweja Comnlittee 
Report is suppressed Or hidden, how 
could my friends get it in their 
hands? It is an open document. 

SRRI JYOTIRMOY BOSU:' It is 
absOlutely a secret document. It had 
to be stolen . . . (Interruptions) 

SHRI A. P .. SHARMA: There is 
no suppression of anything. The 
Baweja Committee Report is not a 
secret document. It is an open docu. 
ment. 

SHRI JYOTIRMOY BOSU: It ,vas 
refused repeatedly. Then, I had to 
USe my master key and get it out. 

SHRI A. P. SHARMA: I ,vant to 
tell my good friend, Mr. Jyotirmoy 
Bosu, if he could not get the Report 
of the Baweja Committee, it was 
because 0'£ his friends' Government, 
If he had requested me, as soon as 
We assumed offi-ce, I could have 
easly given it to him. 

I want to assure my hon. friend, 
Mr. Halder, that there is no question 
of suppression of any fact. The 
Baweja Committee Report is .... n open 
document. He can again read it. He 
can again either take it froln Mr,! 
J yotumoy Bosu or from me and reaj. 
it and~ tell me if there is anything 
that has been suppressed. 

The hon Member, Mr. Son1nath 
Chatterjee, I think, is more reasona-
bl~ than most of these friends. He 
has seen the right point. It is not a 
question of ignoring Haldia; it is "lot 
a question of ignoring any other 
place. It is a question of COl'1parative 
merits about the place which we are 
going to giVe first priority. That is 
according to the Report Haldia has 
been declared as the most suitable 
site and, there'iore, we are talking 
about Ha·ldia or Hajira. It does not 
mean that we have got anything. 
against Haldla. I say Mr. Somnath 
Chatterjee is more reasonable than 
most of these friends. He has come 
with a comlplete suggestion. I have al-
ready assured that a detailed project 
report has been prepared by Mis. Gar-
den Reach Ship Builders and Engi-
neers, a public sector undertaking 
under the Ministry of Defence Pro .. 



c\uctiont The project will take a bout 
tbree years. I have said, 'about three 
years' because that is the time ant~ci
pated. But it does not mean that that 
time tQIble will necessarily be stuck 
to. If it can 'be cOM,pleted earlier, it 
will be completed earlier. There is no 

'difficulty a bout that. 

SHRI SOMNATH CHATTERJEE: 
When would you take the final de .. 
cision? 

SHRI A. P. SHARMA: We will 
keep that point in view. The time 
factor could be reduced. Again, it is 
dependent on SO many other conside-
1 ations. It is not in our hands on]y ... 
(Interruptions) . 

SHRI SOMNATH CHATTERJEE: 
The experts went there and saw th~ 
land. The land has been kept re-
served earmarked, for this project. 
All assistance has been assured. 
'! herefore, I am earnestly requEsting 
you to say that yOU will take a 
favourap,le decision by this month. 

SHRI CHITTA BASU: We want to 
'{now whether it has been cleared, 
whether that particular project of 
ship repairing, the report of which 
hah been received by you, hai been 
cleared. 

SHRI A. P. SHARMA: J can re-
peat again. The detailed project 
:report has been prepared by 1\'[/5. 

. Garden Reach Ship Builder" and 
Engineers which is a publiC' sector 
uudertaking. The next step regard-
lng this is going to be taken. 

SHRI SOMNATH CHATTERJEE: 
When are you going to Calcutta next! 
Please announC'e there. I will invite 
you. 

SHRI A. P. SHARMA: Mr. Niren 
Ghosh is myoId friend like Mr. 
Jyotirmoy Bosu. I am very sorry, in 
~verything he sees a lobby. That i~ 
because he is an expert in lobbying. 
t "~:ant to assure him that, SO far as I 
am concerned, there was no lobbey. 
No lobby can bring any pressure on . 
me. So far as this Government is : 

concerned, no lobby can work. There-
fc:.e, I want to assure him that the 
OHly reason for which we have not 
considered Haldia as tne m'st choice 
]:i beeause of the repol't of- the 
te.cnnical committee of experts. 

SHRI NIREN GHOSH: Ha has not 
cAflswered all my questions. 
18.58 hrs. 

-
RE. REPORTED ARREST OF MEM· 

BER 
MR. sPEAKER: Papers to be laid 

on the Table . . . 
SHRI JYOTIIRMOY BOSU: (Dia-

n10nd Harbour): Sir, one subnlission. 
Mr. Devinder Singh Garcha, M. P., 
h~& been arrested and taken into. cuc.;-
tody. What is the reason,' Sir? He is 
a Member of this House . . . (Inter-
ruptions) . 

SHRI K. P. UNNIKRISHNAN 
(Badagara):' Have you any inforrna-
tion on this? (Interruptions). ' 

MR. SPEAKER: We win check 
up. 

SHRI K. P. UNNIKRISHNAN: 
lI()ve you any information on this? 

MR. SPEAKER: No information, 
~o far. I am checking up. 

SHRI K. P. UNNIKRlSRNAN: 
H~,ve you any information'? 

MR. SPEAKER: That is what I am 
~ay ~ng. I am checking up. Mr. 
Bhishma Narain Singh. 
18.54 hrs. 
PAPERS LAID ON THE TABLE-

contd. 

BIHAR GOVERNMENT ORDINANC.ES AND 
A STATEMENT 

THE MINISTER OF PARLIAME~
TARY AFFAIRS (SHRI BHISHMA 
NARAIN SINGH): Sir I beg to lay 
on the Table: 

( 1 ) A copy each of the :following 
Bihar Government Ordinance under 
article 213(2) (a) of the Constitution 
,,('ad with caUSe (c) (iv) of the Proc-
lamation dated the 17th February, 
i~Eued by the President in relation 
to the state of Bibar-


